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The Manager, Delhi State Consumer Co-operative Federation Ltd, £-5/9 Palam exin. (Rampnal
Chowk) Sector-7,Dwarka, New Delhi-110077

The Sudhar Sabha Consumers Co-operative Store Ltd., DDA Shop No. A/1 Market, B-4, Lawrence
Road, Delhi-35

Notice Board:- At Tis Hazari, Patiala House, Karkardooma, Dwarka, Saket and Rohini Courts, for
information to other Government stores/Emporium/General tenderers.

District Courts Web-site Committee, Tis Hazari Courts, Delhi with the request to uploud the complete
Notice Inviting Tender (all pages) on the website of District Courts, Delhi.

M/s Metropol India Pvi. Ltd., 262, Phase-Ill, Okhla Industrial Estate, New Delhi-110020

M/s Hindustan Unilever Limited, Plot No B Block A, South City-l, Gurgaon, Haryand.

M/s Hari Ram Gulab Rai & Sons, 376/18, Khari Baoli, Delhi - 110006,

Sub: (1) Purchase of 100 nos. Dustbin (60 nos.Big size and 40 nos. small size) for the use of Tis
'Hazari Courts as per specifications as under:-

Big Size Dustbin :- (quantity = 60 nos.)

It should be manufactured by well reputed company.

It should be made of superior quality of plastic.

Lid of big size dustbin should be swinging type.

Storage capacity of big size dustbin should be (approx.) 60 Lirs.
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Small Size Dustbin:- {quantity = 40 nos.)

It should be manufactured by well reputed company.

It should be made of superior quality of plastic.

Lid of Smaii size dustbin should be open by pressing fcot.

Storage capacity of small size dustbin should be (approx.) 15 Lirs.
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EMD : < 1,200/-
(2) Purchase of 2148 nos. of Dusters and 1332 nos. of Detergent cake having below
mention specifications:

Dusters:- (quantity = 2148)

> It should be of size 22" X 26"
» Colour should be of yellow.
» Make should be of Harl Ram Gulab Rai.

Detergent Cakes:- (gquantity = 1332)

» Size of Detergent cake should be 140 gm.
» Make should be reputed of brand such as Tide, Rin & Surf Excel.
(Separate quotation for this item)
EMD :- X 2500/-

» Limited tenders are invited in two bid system i.e. Technical bid and Financial bid. The technical bid
should contain the details specification of the item along-with necessary documents as mentioned
in the terms & conditions. The Financial Bid should contain competitive price of goods and other
relevant description etc.

» The quotations / tender complete in all respect be put only in tender box placed in Room No 209,
and Floor, Tis Hazari Courts, Delhi on or before 22.03.2016 at 4.15 P.M., which will be opened on the
same day in the presence of tenderers.

TERMS & CONDITIONS

The tenderers are required to submit two sealed envelopes. One envelope should contain technical bid
and the other financial bid. Both these envelops must be contained in a big single envelope. On the said
Big single envelope the name of the article must be mentioned clearly for which quotation/quetations
has/have been called.

The name of bid i.e. Technical or Financlal as contalned In both these envelopes must be mentioned on
both the envelopes separately.

The tender must be accompanied with sample of item. Without sample, tender shall not be considered.
The sample should be submitted at Purchase Cell, Room no. 214, 27 floor, Tis Hazari Courts, Delhi.

Each sample should be marked and numbered by the firm, clearly visible, failing which the sample may not
be considered.

The financial bid/bids of only those tenderer/tenderers shall be considered who are eligible and qualified in
their technical bid.




